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That relates to the resolution regard-
ing the inclusion of English ;n the
Eighth Schedule of the Constitution,
We are making a consistent effort
1 that direction so that we may
ultimately get it included I was
hoping that you would please b.ar
i mind that we would like at least
2} hours for this very interesting
subject Now the Leader of the
House is here and I think on at least
two occasions he has suggested that
Enghish should be included in the
Eighth Schedule to the Constitution

Mr. Deputy-Speaker: The hon
Member has himself said that there
18 no likelhood of it being taken up
today Therefore, he can try s
luck again in the Commuttee when 1t
18 taken up there

Shri Vajpayee (Balrampur) May
I suggest thpt the time allotted for
the resolution on co-operative farm-
ng may be extended in view of the
interest evinced on 1t?

Mr Deputy-Speaker: But that is
not m this Report That has already
been decided We will take up this
question now So, the question is

“That this House agrees with
the Thirty-ninth Report of the
Commuttee on Private Members’
Bills and Resolutions presented
u; th'e House on the 26th March,
1 1]

The motion was adopted

15.34 hrs.

RESOLUTION RE CO-OPERATIVE
FARMING-—contd

Shri Vajpayee (Balrampur) The
time allotted for the resolution on co-
operative farming is only 2§ hours
In view of the number of
amendments given notice of by the
hon Members and in view of the fact
that there 1s a serfous controversy
going on on this question, may I re-
qQuest you to extend the time so that all
shades of opinion may be represented
in this debate?
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Mr. Deputy-Speaker: If I were to
take into consideration the ameénd-
ments that have been given notice of
and the names that I have received,
I am afraid even ten hours will not be

enough

Shri Khadilkar (Ahmednagar) As
my hon friend has suggested, let this
matter be discussed from &Il angles in
this House So, today we can discuss
1t for 2§ hours and the next time we
can discuss 1t for another 2§ hours

Mr. Deputy-Speaker There will be
another difficulty The next resolu-
tion, 1n whose name 1t stands, he mught
have objection that he would lose his
chance as he shall have to try his
luck agamn in the ballot

Shri V. P. Nayar (Quilon) The next
resolution happens to be in my name
1 shall be satisfied if I get an opportu-
nity to speak As long as that is done
I am perfectly agreeable to the time
for thus resolution bewng extended

Mr. Deputy-Speaker: If that be the
condition then there wiil only be 13
minutes So, I can extend it by 12
munutes

Shri Khadilkar: It would not be
doing justice to the matter under con-
sideration

Mr Deputy-Speaker: I have no
objection if the House sits longer

Shri Nagi Reddy (Anantapur) We
can sit half an hour more

Mr Deputy-Speaker: If we take the
whole day, Shri Nayar shall have to
try his luck agan next time.

Shri Khadilkar: We can request Shri
Nayar whether 1t cannot be postponed

Shrl V. P. Nayar: I would agree 1if
1 am given an opportumty to move
my resolution My resolution has
come second in the ballot after so
much of effort on my part\

Mr, Deputy-Speaker: Then he does
not agree

Shri V. P. Nayar: I want an opportu-
nity just to move this resolution.
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Mr. Deputy-Speaker: I am asking
him it he agrees to his resolution
being carried to the next day. In that
case he shall have to try his Iuck next
time ugain.

Shri V. P, Nayar: 1 agree provided
I get an opportunity to move my
resolution. If I do not move it then
T shall have to try my luck in the bal-
lot again.

Mr, Deputy-Speaker: I cannot avoid
it. He shall have to go to the ballot
if it is to be taken up next time. That
<annot be helped. The House will now
resume further discussion of the fol-
lowing resolution moved by Shri U. C.
‘lTltm.ik on the 13th March, 1959:—

“This House recommends that
the question of introducing co-
operative farming be given top
priority in the programme of land
reforms and agricultural develop-
ment in the country.”

Out of 24 hours allotted for the discus-
sion of the Resolutions, 13 minutes
have already been taken up and 2
hours and 17 minutes now remain for
further discussion today. The only
alternative now is for the House to sit
longer. Shri Patnaik may now con-
tinue his speech.
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Shri U. C. Patmalkk (Ganjam): Mr.
‘Deputy-Speaker. . .

Shrt Achar (Mangalore): On a point
©f order. I submit that this Resolu-
tion cannot be discussed or taken up in
this House.

' Mr. Depnty-Spe'uker: Let it be mov-
ed first. Let the hon. Member fnish
his speech. Then it can be taken up.

Shri U. C. Patnatk: In January
1059 the Nagpur Congress session
passed certain resolutions, there was
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a furore in the country, there were
some who were very much in favour
of the resolution, there were some
who' were bitterly aguinst it, and
there has been g lenjgthy controversy
throughout the country ever since.

Mr. Deputy-Speaker: Just a
second. I shall not be able to give
the hon. Member more than 30
minutes. That would be the utmost,
I should warn him beforehand, so
that he should try to conclude with-
in that time. He took 13 minutes
last time and 17 minutes now remain.

Shri U, C, Patnaik: I did not take
18 minutes that day. According to
the Report itself it is about 11 mi-
nutes or so. Anyway, I would not
like to waste my time over that
minute or two.

As a result of these controversies,
and as a result of this Private Mem-
bers’ Resolution in this House, there
has been a lot of discussion, so many
valuable opinions were given out
from various sources and, in this
House itself, a number of amend-
ments have been brought, which ex-
press divergent shades of opinion and
various points of view. From all
these opinions and from those discus-
sions, certain thoughts emerge, and
I would request Government to exa-
mine them carefully and to adopt a
future policy, a policy which will be
the basis of our new nation-building
and of our agricultural re-organisa-
tion. If necessary, I would suggest
to the hon. Prime Minister and the
Cabinet that they should have a
very small parliamentary committee,
with the aid of technical experts,
to examine this question to consider
why things have not been moving
fasty according, to our expectations of
those days, and to suggest what
steps we can take with a view to
accelerate the speed of work and to
gear up the administrative machin-
ery.

The two important points that have
emerged are the suggestions that on
a country-wide scale, we should have



tried and found successful in different
countries 80 that they will serve as
a demonstration to our public and
our agriculturists They would also
serve as experimental stations to
help our staff, official and non-offi-
cial, and get tramned m the various
types of co-operative organisations
that have*been tried elsewhere and
now expermmented m our country

Then there is also another valuable
suggestion It goes on to say that
our co-operative machinery, official
as well as non-official, should be re-
orientated and should be geared up
for the envisaged re-organisation of
our country and that there should be
proper tramning of our staff, that 1s,
the official staff, the non-official staff
and the part-paid managerial staff

There has also been a proposal
that our co-operative laws should be
made easier and attractive They
should enthuse the country instead
of being an obstacle in the attempt
for co-operation Our co-operative
laws should facilitate co-operative
organisations throughout Side by
side, there should be laws on conso-
hdation of holdings, fixation of ceil-
ings, fixation of floors, arrangement

for re-distribution of the surplus
land and so on
There have also been suggestions

that we should take to industres
based upon agriculture, sylviculture,
horticulture, pisciculture and the like
to help the co-operative organisation,
to help the country to accelerate the
production drive and at the same
time to absorb the surplus agricultu-
ral lsbour which will be available
after all these new experiments are
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Then there is the real desire of the
whole country that the co-operative
organgation that is envisaged should
be a real co-operative organisation—
a hving force which will inapire the
whole country, bring the public and
the officials together, bring the
various departments together and
prepare the departments for the heavy
work of national re-organisation that
13 now envisaged

If time permuts, I will give a brief
synopsis of each view point that is now
before the country Firstly, about
service co-operatives 1 may submut
that we have about 54 lakh villages
and we would be requiring at least
about three to four lakh service co-
operatives—in some cases & €o-Opera-
tive for one village, In some cases
for a group of villages and in some
cases for part of a village Of course,
we have to bear 1n mind that the
smaller the group the greater 1s the
chance of cohesion They wall pro-
vide easier agricultural credit, agri-
cultural requirements, marketing
facihities and facilities to increase
agricultural output, eiimmate avoida-
ble expenditure, provide facilities for
the use of modern equipment, 1m-
proved techmiques and better cultiva-
tion methods, better seeds and ferti-
lisers, conservation of organic
manures, lhvestock breeding and
mmor umgation works—very im-
portant items of agricultural co-
operation

All this could be done through
these service co-operatives It 1s not
that this mutual axd was not known
to this coumntry Those of us who
come from rural parts know that it
has been the usual practice in rural
areas What we have now to do, is
to modernise and systematise the an-
cient practice, to give it State-aid and
other facilities, mobilise the human
and land resources of this country for
accelerating the food production drive
In these service co-operatives we can
ensure that adequate wages are pro-
wvided for agricultural habour

Then, enforcement of consolidation
of holdings and all laws relating to
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agriculture can be done through these.
It has been suggested that we be not
content with only service co-opera-
tives throughout the country. Side by
side, we should have colonisation mn
important places, particularly in Gov-
ernment lands and reclaimed waste
aress, like Dandakaranya, Chilka and
other areas, where reclamations are
going on. We should try ex-service-
men settlements, refugee settlements,
settlements of enthusiastic young-
men inepired by the spirit of adven-
ture if they would like to go and
gettle down there. We can reclaim
all these arcas and have these settle-
ments, and the different types of
agricultural co-operatives. It will
be an advantage because there will
be no difficulty in establishing these
gettlements. They do not involve
detraction of ownership rights. They
do not involve expropriation in any
way, but at the same time every in-
dividual gets more land, some new
land, some acquisition, some accre-
tion in which he can be satisfled with
any type of co-operative. Let it be
the collective or the undivided type.
Let it be the individual or the
divided type. Let it be the mixture
of both the types or let us evolve
any other system in this country.
But then lét us try to do co-operative
farming of any of these advanced
types in all these villages.

Government has missed the bus all
these years. The AICC has always
had, as its rallying point, social and
economic re-organisation. The Eco-
nomic Committee passed a resolu-
tion. Then the Agrarian Sub-Com-
mittee gave its report. All this took
place in 1948-49 and still we have not
been trying agricultural co-operatives
anywhere. Suddenly, we come and
say that the whole country will be
covered with agrioultural co-opera-
tives, thereby giving rise to so much
of controversy and dissention,

Have you tried it when the zamin-
daries were abolished? There was a
lot of land coming at your disposal.
Statey were merged. A lot of land
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came in your possession. Inams were
liquidated and a lot of land came
under Government Control. You
have not tried it. You have not been
trying it in any of these areas which
are under Government. Therefore, I
say that if you want to give the
people the knowledge of rural co-
operative work of the advanced type
as in Germany, Norway, Ireland,
Italy and other countries or still more
advanced type as you have in Israel,
China and elsewhere going up to the
Commune stage, you have got to give
the people the experience.

As an hon, Member has just point-
ed out and asg the hon. Law Minis-
ter pointed out a few days ago when
hon. Member, Shri Bhadauria,
brought forward a Bill—he took all
the trouble to formulate a Bill for
co-operatives and the hon. Law Minis-
ter got up and opposed even the
introduction—and just as my hon.
friend there has opposed discussion
of this thing on the ground that this
is not a Central subject, this is a
State subject. For co-operation you
are giving crores of rupees, Yet it is
a State subject! For agriculture you
are giving crores of rupees. It is also
a State subject, For fisheries you are
giving crores of rupees 1It, too, is a
State subject. This mania, differen-
tiation, according to our Constitution,
between State and Central subjects in
the Schedules is really something
which has got to be thought over and,
if necessary, liquidated rather then
perpetrated and allowed to stand in
the way of our national progress.

Then, Sir, during the last ten years
you find that some banrjar lands are
going fallow. Areas which have been
reclaimed by means of tractors are
getting into individual bhands and yet
you are talking about co-operative
farming, joint farming and all that
stuff. I would say this: Try new
methods of agricultural co-operatfon,
joint farming, collective farming and
all that on thé reclaimed lands, for
the whole country, you must have
service co-operatives. I would further
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suggest that we must try to approach
the problem in a realistic manner

I would like this House to consider
some of those shortcomings which
have stood in the way of our co-
operative progress and which has also
stood in the way of our agricultural
development, and which are also
facing us towards the end of our
Second Five-Year Plan also, when we
are depending upon import of food-
grains for our sustenance We would
like the House to examine the snags
in the organisation If possible, we
should rectify that That 15 the first
point that I would submit for the
consideration of the House

Secondly, Sir, I would say that our
Indian farmer is hard working In
spite of the fragmentation of holdings
that we have, 1n spite of the fact that
their holdings are scattered tiny bits
here and there our farmers are
try:ng to make maximum use of their
lands By self-employment, by his
unceasing attachment to his land, he
18 somehow, gong on We have now
to see how we can improve his lot
by adopting the modern methods of
cultivation It has been our ideology
to help his lot during the years of
freedom, after freedom and wuptill
now In spite of the decision of the
ruling party on the organisational
S8ide to have co-operative organisations
for agricultural development after
the reports of Kumarappa Committee
and others, what do you find now?
You find that you have got only 966
Jomnt-farming societies, 391 Collec-
tive-farming societies, and 668 better-
farming and tenant-farmung societies
It is practically admitted on all sides
that many of them are not funcfion-
ing well It 18 true that some of them
are doing well, but it 15 a fact that
many of them are not
well I would not like to deal with
this at length, except to say this There
has been a recent report in the Press
that some Punjab Government Officer
was deputed to enquire about some of
these matters and that his report was
that there has been some bungling in
the co-operative organisation I think
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it 18 called Roy Chowdhury report. I
could see only a small press cutting
We have not been able to get at the
original report

I would like to pass on now to other
connected reports There 13 a book
on Co-operative Farming brought out
by the Planning Commmssion m 1958
It 18 called “Studies 1n Co-operative
Farming” brought out in December,
1956 It mentions about twenty-two
model co-operative farms set up by
the Planming Commussion and i1t 1s
not a very happy report, nor does it
show that co-operative farming has
been a great success There is another
book by Sir Malcolm Darling, K.CS8I
who has been the ex-Co-operative
Registrar of the Punjab State He has
come on the nvitation of the Planning
Commussion and has given us a report
on the Co-operative farming envisaged
under our Five-Year Plan Sir
Malcolm Darling’s report of 1887
contains a very stringent criticism of
our co-operative capacity and even in
respect of credit facilities on the
agricultural side, he has not been
very hopeful The reason 18 this In
Bnitish days, the Britishers were never
thinking 1n terms of Co-operative
farming They were all thinking in
terms of Credit Societies, with the
result that you had 1,79,000 Credit
Societies m this country and very few
Co-operatives and even those Co-
operatives were not functioning well
In England, they do not beheve in
Co-operative farmung The result is,
the more of Malcolm Darlings that
you import to give you reports, the
less will be the result. The approach
of Malcolm Darling or his understudy
who are still 1n the country is very
unhelpful They think in terms of
Credit Co-operatives only We have
got to think in other terms In
January, 1959 a team of the C.P.A.
has reported only on the Credit
Societies On the other hand, I would
ke to refer to one or two things,
eapecially to the report of the Indian
Delegation to Chmna Some of the
officers have done it and 1t 1s quiet all
right and 1t corroborates what we,
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Members of Parllament, saw 1n China
and reproduced in our report. This
gives us hope that in the bureaucrstic
frame work, too, there are some who
believe in agricultural Co-operation.

There 18 also another article which
I would like o mention in this
connection It is entitled “Studies n
Indian  Agricultural Economics”
published by the Indian Society of
Agricultural Economics. It 3 an
mterestmg reading Some of these
are alsp there, to prave that people
are thinking already in those terms
Shri Shriman Narayan, an  ex-
colleague of ours here, who 1s on the
Planning Commussion, representing
agricultural side, has also been
writing articles on the subject But
in spite of that, we have not been able
to make any progress We have not
made any headway Why should 1t
be 80? Necessary legislations have
not been framed

‘Mr. Deputy-Speaker The hon
Member's time 15 up

Shri U. C Pataaik: I would require
two or three minutes more, Sir

Mr. Deputy-Speaker: The hon
Member does not appreciate the
pressure that 18 put upon my head

Shri U, C Patnaik: There was a
Commuattee to report on Co-operative
Law That Commuittee has reported,
but then, that Cammittee did not have
any non-official on its personnel and
therefore 1t has not been able to
achieve much

From all these facts, 8ir, we have
to draw some lessons Furst, legisla-
tion has to be enacted, not by us, but
by the States, but at omr instance,
becauge the Planning Commission and
the Government of India are giving a
lot of financial aid to the States
Legislation has therefore, to be com-
pleted as early as possible Then, we
should have adequate and qualified
staff for the purpose The House wil}
remember the success of agricultural
co-cperatives 1n countries like Den-
mark, Norway, Ireland and Italy

Government of India and the Reserve
Bank have started a Traming Course,
but it 1 very small It i meant only
for Credit Societies. There Is no
emphasis on agricultural cp-opera
tives Then, the All-India Cv-opera
tive Umon, of which one of the hon
Ministers of another Ministry is the
President, has got a short-term course
tramning for non-officials.
train only a few non-officials and we
understand that although a Minister
18 in charge of the organisation, the
Government of India have withdrawn
the Grant for this year We should
have proper traming The number of
tramned personnel should be increased
Assistance of Universities and educa-
tional bodies should be taken Adult
education m Co-operatiron and Agri-
cultural production and marketing
should be taken up Traimng should
be given to officers in charge of these
Blocks Then, Sir, we have to think
in terms of the machinery

i

Mr Deputy-Speaker: We have also
to think about the time

Shri U. C Patnaik. I have just a
few more words to say I will take
up only two or three nmunutes,
because i1t 15 an important subject

Mr, Deputy-Speaker Theretore,
there are so many hon Members who
are anxious to speak That 1s all the
more reason why he should take less
time This 1s a very important
subject and almost every Member
who 18 present 1n the House desires
to speak.

Shyl U C. Patnatk: I will take only
two minutes, Sir

Regarding the machinery for work-
ng out the scheme, the services of the
village schogl-masters could ‘e
utilised The Lok Sahayak Sene conld
be utilised for mutual aid schemes
The Gram Sahayak Camps could be
utilised. The servioss of f{he
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University studsnts during vacations
could also be utilised.

Then, I would say a word abaut
mechanigation, and this will be my
last point. We are thinking in terms
of mechanisation and tractorisation.
But I would only like to give just one
word of warning, that is, before we
think of mechanisation and tractorisa-
tion on a very large scale, let us think
of the tractors, trucks and jeeps that
we shall have to import and the
amount of foreign currency that
would be involved; and till Komatzus
and MAN perform their agreements,
let us try to go a little slow, There
is also the difficulty of spare parts,
import of fuel, suitability of land for
deep ploughing and so0 on. One major
point about mechanisation or rather
tractorisation is this, What shall we
do with our beef calves in our coun-
try? We do not eat beef and a resuit
of tractorisation may be that we shall
have to either export the beef or
these calves.

16 hrs.

Mr. Deputy-Speaker: Now, the hon.
Member should conclude, because he
said that this was the last point.

Shri U. C. Patnaik: Now,
clude. Thank you, Sir.

I con-

Mr. Deputy-Speaker: Resolution
moved:

“This House recommends that
the question of introducing co-
operative farming be given top
priority in the programme of land
reforms and agricultural develop-
ment in the country”.

Bhri Achar: I beg to submit that
this resolution will eome within the
mischief of entry 14 and entry 32 of
the Seventh Schedule of our Consti-
tution. If you analyse the resolution,
you will fing that the pith and
emence of it is that co-operative
farming be given top priority in the
programme of land reforms and agri-
cultural- development in the country.
8o, there can be no doubt that the
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intention of the resolution is, and the

point, land reforms and development
of agriculture, That is the pith and
essence of the resolution. And that
will affect development of agriculture.
There can be no doubt about it. It
we look at entry 14 of List II of the
Seventh Schedule, we find it reads
thus:

“Agriculture, including agricul-
tural education and research,
protection against pests and pre-
vention of plant diseases.”.

Let alone the method of farming;
even education, research, protection
against pests and prevention of plant
diseases indirectly affect agriciiliure
as contemplated in entry 14. Certain-
ly, about development of agriculture,
there can be no doubt at all that it
comes within the scope of this State
List.

Again, if we look at entry 32 of the
Il Schedule, we find that it reads:

“Incorporation, regulation and
winding up of corporations, other
than those specified in List I and
universities; unincorporated trad.
ing, literary, scientific, religious
and other societies and associa-
tions; co-operative societies.”.

8o, that is also clearly a State
subject. In fact, this point was taken
up on an earlier occasion when
an amendment to the co-operative
law was brought forward, and that
objection was upheld.

Therefore, I submit that so far as
this resolution is concerned, there can
be no doubt that it will affect agri-
culture; moreover, the resolution also
specifically refers to  co-operative
farming and agricultural development.
So, this will come within the mischeif
of the entries that I have mentioned.

Mr. Deputy-Speaker: I have heard
the hon. Member. I wish I could
have agreed with him. I would have
rather liked it very much because
that would save me a lot of worry
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feeling as to how to select the
speakers

But my difficulty 1s that all these
Schedules and thes¢ Lists were
formed under article 248 of the Con-
stitution which reads thus

“(1) Notwithstanding anything
n clauses (2) and (8), Parlia-
ment has exclusive power to make
laws with respect to any of the
matters enumerated :n List I in
the Seventh Schedule "

and sumilarly, there are provisions
with regard to the other hists The
power that the legislature Mas got 1s
t0 enact legislation We are not
enacting legislation on those subjects
Then, we have instituted our Planning
Commussion also, and the development
of agriculture and all those schemes
that we are formulating have been
entrusted to the Planning Commis-
sion Therefore, the discussion of this
resolution or even the passing of 1t
18 not prohibited under the entries in
the List that the hon Member has
referred to

I am very sorry that I cannot agree
with him. Now, we take up the
amendments that have been tabled to
this resolution

The first amendment 13 1n the name
of Shri P R Patel Does the hon
Member want to move 1t

Shri P. R. Patel (Mehsana) Yes, I
want to move it

Mr, Deputy-Speaker: I think that
would be out of order, because he goes
much beyond the scope of the resolu-
tion He says

“This House feels that the pre
sent urgent need 1s the increase of
food production with other agri-
cultural production and hencc
nothing may be done which may
disturb the present attachment of
farmers to lands and the present
family holding system This House

MARCH 28, 1959 Co-operative Farming 8364

apprehends loss in production in
disturbing the present system.”

Perhaps, the hon Member seeks to
have a chance to speak, and we shall
see if he can get 1t

S8hri D R. Chavan's amendment also
would share the same fate, because he
also says

“This House is further of opinion
that no haste be made to disturb
the present pattern of individual
cultivation unless sufficient ex-
perience 1s gained after first try-
ng the co-operative farming on
the surplus and reclaimed lands” ~

Then, there 1s an amendment in the
name of Shr1 Shree Narayan Das

Shri BShree Narayan Das (Dar-
bhanga) I am moving it

Mr. Deputy-Speaker: So, this s
moved Then, there is an amendment
i the name of Shr1i N, B Mait:

Shri N, B. Maiti (Ghatal) I am
moving 1t

Mr Deputy-Speaker: Then, there i<
an amendment m the name of Shn
M C Jamn This also would be out of
order For, he says:

“Steps be taken to simplify co-
operative laws and rules and to
train adequate admunistrative and
non-official personnel

(e) Adequate steps be taken to
counteract the poisonous propd-
ganda carried on by vested inter-
ests even agamnst the principle of
co-operative farmung”

Shri Raghubir Sahal (Budaun): May
1 draw your attention to amendment
No 2?

Mr. Deputy-Speaker: I shall draw
his attentior to it, but he has to wait
for a little Amendment No, 7 is i
the name of Dr Ram Subhag Singh

Pr. Ram Subhag Singh: I am moving
it
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Mr, Deputy-Speaker: So, this 1s
moved The next one is in the name
of Shri Ranga. The hon Membor is
absent So, it goes by default The
next one is in the name of Shn
Mohammed Imam

Shri Mobhammed Imam (Chitaldiug)
i am moving it

Shri R, C, Sharma (Gwahor}: ¥ am
moving my amendment

Mr. Deputy-Speaker: As for Shn:
Vajpayee’s amendment, that 1s also
beyond the scope of the resolution; so,
I am afraid it would share the sume
fate

Shri Jhulan Sinha (Siwan) 1 am
moving my amendment

Mr. Deputy-Speaker: Then, therc
are amendments m the name of Shn
Bibhuti Mishra

Shri Bibhutl Mishra (Bagaha) I am
moving

Mr. Deputy-Speaker: So, both arc
moved

Shri Raghubir Sahal: I move my
smendment No 2

Shrimati Ila Palohondhurl (Naba-
dwip) I move my amendment No 18

Mr. Deputy-Speaker: It is not yet
crculated, 1 think

An Hon Member: She has got a
copy of it

Mr. Deputy-Speaker: Now, I come to
Shr1 Raghubir Sahar’'s amendment

Shri Raghubir Sahai: I am moving
it

Mr. Deputy-Speaker: This is not a
substitute resolution, but this seeks to
add to the original resolution As for
Sardar A S8 Saigal’s amendment, the
hon Member is not here So, that
eould not be moved

Shri Raghubir Sahai: I beg to move-
That in the Resolution,—

add at the end—

“and should be taken up first
in Gramdan villages and newly
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reclaimed agricultursl colonies
as an experimental measure.”

Shri Shree Narayan Das: I beg to
move.

That for the original Resolution, the
following be substituted, natnely

“This House 1s of opinion that
the Central Government along
with various State Governments
should adopt switable measures
for the establishment of Service
Co-operatives in the next three
years throughout the countiy and
thus creating an atmosphere of co-
operation 1n which formation and
development of joint co-operative
farming by the people themselves
may facilitated ”

Shri N B. Maitl. I beg to move

That for the original Resolution, the
following be subsiituted, namely

“This House 1s of opinion that the
future agranian pattern should be
that of co-operative joint faiming,
in which the land will be pooled
for jont cultivation, the farmers
continuing to retain their property
rights, and getting a share from
the net produce in proportion to
their land Further, those who
actually work on the land,
whether they own the land or not,
will get a share in proportion to
the work put m by them on the
joint farm

As a first step, prior to the insti-
tution of joint farming, service co-
operatives should bhe organised
throughout the country This stage
should be completed within a
period of three years Even with-
n this period, however, wherever
possible and generally agreed to
by the farmers, joint cultivation
may be started "

Dr. Ram Subhag Singh: I beg to
move

That for the original Resolution, the
following be substituted, namely

“Ims House recommends that
during the next three years every



That for the original Resolution, the
following be substituted, namely:—

“This House is of opinion that
a Committee be appointed to as-
sees and investigate if suitable
conditions exist in the country for
starting  co-operative farmung
throughout the country, the effect
it will have on the economy of
the peasant, production of food and
its financial implications to the
Government. This House is fur-
ther of opinion that joint co-opera-
tive farming be tried in the first
instance on Government lands and
on lands acquired through Bhoo-
dan Movement.”

Shri R. C. Sharma: I beg to move:

That for the original Resolution, the
following be substituted, namely:

“This House recommends that
during the next three yegrs every
possible effort be made to organise
Service Cooperatives all over the
country and, in general, to pro-
mote the spirit of cooperation in
agriculture, so that co-operative
farms may be set up voluntarily
by the people and for this purpose
immediate steps be taken:

(a) to train up adequate
cadres of official and non-official
personnel for agricultural co-
operatives;

(b) to start joint co-operative
farms in Gramdan villages,
Bhoodan area, reclaimed govern-
ment lands, Dandakaranya and
other projects; and
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{(e) to compiete lagislation re-
garding ceiling on land by the
end of 1839.”

Skri Jhulan Sinha: I beg to move:
That for the original Resolution, the

following be substituted, namely:

“This House is of opinion that
in the present state of our agricul-
tural economy co-operative farm-
ing is the most practical way of
production of more food and for
accelerating the pace of attainment
of socialistic order in the country.
The House, therefore, recommends
that prompt steps be taken to pre-
pare the ground for the establish-
ment of co-operative farming in
the country by expediting the
formation of service co-operatives
and fixation of ceiling on land
holding.”

Shri Bibhuti Mishra: I beg to move:
That for the original Resolution, the

tollowing be substituted, namely:—-

“This House is of opinion that
top-most priority be given by
Government to the principle of
Co-operative farming in the deve-
lopment of agriculture and pro-
gramme of land reforms, but
considers it essential that prior to
undertaking farming on a co-
operative basis, the basic principles
of and benefits accruing from such
farming should be made known to
farmers within some stipulated
period and in the meanwhile ap-
propriate education to farmers be
given s0 that they may make the
co-operative farming a success;

This House is further of opinion
that Government should frame
necessary laws in respect of co-
operative farming.”

That for the original Resolution, the

{ollowing bhe substituted, namely:

“This House recommends to the
Government that the Government
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in order to create the spirit of co-
operation in the country and there-
after to introduce the co-operative
farming at pilaces where the
atmosphere for co-qperative farm-
ing is ripe. In the meantime the
Government should provide for
Imparting suitable education to the
farmers in order to make Co-
operative farming a success and
suitable legislation regarding co-
operative farming be formulated.”

Shrimatl Ha Palchoudhuri: I beg to
move:

That for the original Resolution, the
following be substituted, namely:—

“This House is of opinion that
the Government of India should
take steps:

(1) to bring in suitable legisla-
tion in order that co-operative
farming may be introduced in
the country without delay;

(2) to frame such simpie rules
under the legislation that the
cultivators will not feel any
difficulty in joining co-opera-
tive farms and be attracted to
them; and

(3) to give due consideration
in the legislation as regards
establishment of small-scale in-
dustries and marketing facili-
ties.”

Mr. Deputy-Speaker: Now, all these
amendments as well as the original
resolution are before the House. Now,
I call upon Shri Nagi Reddy. But
there is one thing in regard to the
time-limit that iz to be placed on
speeches. It will be ten minutes. But
then whoever has the floor goes on
speaking and says he will have
another five minutes; that would make
it difficult for me. I shall have to
enforce this time-limit strictly. Hon.
Members should themselves exercise
that discipline.

8hri A. C. Guha (Barasat): Wil
those who are not movers of amend-
ments also get some time?

Mr. Deputy-Speaker: Yes, surely;
and those who have moved may net
st necessarily!

Shri Sinhaian Singh (Gorakhpur):
May I suggest that the time for such
an important matter is too short?

Mr. Deputy-Speaker: No further
time should be wasted now. Shri
Nagi Reddy. He begins at 4'10.

Shri Nagl Reddy: A great debate is
taking place not only here, but all
over the country, regarding our aims
and the path that we should adopt for
our future progress. The debate has
begun rather late, but I am glad that
it has begun at least now.

All those organisations which have
been silent so far regarding certain
progressive aspects of our developing
economy have begun to raise their
voice against everything that is pro-
gressive, and they are trying to water
down, or to take back, whatever is to
be achieved in our country,

For the first time an open cry has
been brought out, and I should say a
war cry has been given, that it this
policy were to be pursued with any
vehemence, then there will be blood~
shed, or there will be civil war and
so0 on and so forth.

In attacking this policy of land
Teforms, the policy of ceilings and co-
operative farming, they are trying to
adopt all methods that are possible.
For example, tradition is being
brought in to play its role. The pea-
sants are being roused on the basis of
the past tradition in which they have
been living, and they are being told
that they will not have that in future.
The peasants are {illiterate and not
experienced enough in the growing
new economic and productive trends
that are -taking place in the world.
This backwardness of the peasantry is
being taken advantage of to rouse a
kind of revolt in the country against
either the land reforms or the question
of co-operative farming, in whatever
form it may be. Lastly, they have
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begun to quote even Gandhiji against
co-operative farming. That is the
whole fun of the matter.

Shri Nath Pal (Rajapur): He 15 a
national heritage. Everybody quotes
hum or misquotes lum,

Bhri Nagi Reddy: Yes, and the devils
quote lun most.

Shri Naushir Bharucha: The ques-
tion is what the devil is.

Shri Nagi Reddy: Today every kind
of advantage i1s being taken to some-
how or other nullify the new trend
that is now developing in the country,
and we are told that the smaller the
farm the greater the production. This
18 the new economic theory that is
being paraded even by those who
believe 1n monopoly control of the
largest industrial enterprises in our
country. Monopoly control of the
largest enterprises is essential for the
greater profits of the monopolists, and
there that is genuine democracy; and
the smallness of the farm 15 essential
for the sake of keeping society as 1t 1s,
as otheiwise, once we begin to change
the agricultural pattern in our counr-
try, naturally the change wiill have to
develop m the course of history th:
biggest change, namely the socialisa-
tion of 1industry itself, if not now,
some time later. Therefore it 1s that
the ruling party in its resolution has
placed before the country the idea of
socialism and a socialist society, and
it is towards that end that we are ex-
pected to progress,

We must think as to how we should
change our land relations in our coun-
try. Co-operative farming 1s good, but
co-operative farming is of different
types. Quite naturally, there :s
primary farming which is not joint co-
operative farming or collective farm-
ing of the biggest type. There is no
doubt about that. We cannot progress
without first beginning with the ABC
of our foundations. We must have a
very strong foundation to progress to-
wards co-operative farming, and to-
waills that end, the first pre-condi-
tion for anything important to be
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achieved, is land reforms. Therefore
it is that we are told in the Nagpur
Resolution that by the end of this
year, 1959, the State should come for-
ward with the Bills for ceilings and
the whole of the surplus land should
be pooled so that we can progress to
the next stage.

There are people who oppose the
ceilings themselves. As a matter of
fact, m his opposition to ceilings, the
expert of the Forum of Free Enter-
prise, Shr1 Masani, speaking here last
tune on co-operative farming, said that
there were not more than 14 per cent
of the landless labourers in our coun-
try, and all the rest were peasants. 1
thought he must have taken his statis-
tics from a very important Govern-
ment document But I find that the
Agricultural Labour Enquiry Commit-
tee has gwven us a detailed account as
to what the state of affairs in our
country is. It says that 68'9 per cent
of the cultivators own less than 15
per cent of the land, and every one
who owns, for example, half an acre
or one acre, cannot be called a peasant
for the simple reason that his mam
income, the income on which he
mainly depends, is the income which
he gets from wage-earning. Thzre-
fore, when we calculate the actual
number of agricultural labourers in
our country, we should be able to
see the actuahties, and the real actua-
lity m our country today is that even
after the abolition of the zamindaris,
even after the abolition of the prince-
doms, less than 45 per cent of the
cultivators own more than 34:4 per
cent of the cultivated land. That is
the fact of the matter.
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Unt. we change this pattern of
society, untu land reforms take prior-
ity over anything else, and until the
surplus land is distributed to the
landless poor, to talk of co-operative
farming 1n the sense of changing the
pattern of our soclety s useless, and
1 do not think co-operative farming
will be a real success Therefore, we
should lay our foundations strong,
but we are told that smaller farms
will be created out of this If Shn
Masan: 1s really true to the ideology
for which he stands on land policy,
he must have been one of the few
who would stand for the division of
land because the smaller the farm,
the greater the production Somehow
or other, when 1t came to the ques-
tion of division of land, he 1s com-
pletely opposed to 1t He 18 opposed
to calling The Communist Party be-
lieves In larger farms and mechani~
sation of production, but why does
even such a party talk of land dis-
tribution? The sumple reason is that
unless we create a kind of enthusiasm,
a kind of enthusiastic atmosphere m
the villages through this measure of
social justice, there 15 no possibility
of creating co-operation for further
progress Co-operation can be creat-
ed on the basis of enthusiasm, on the
basis of even self-interest There-
fore, co-operatives, to be successful,
must play the role of democracy

Today, what do we find? Quite a
number of co-operative societies are
not functiomng in the interests of
the peasant, in the mnterests of the
agnicultural labourer, for the simple
reason that most of these co-operative
socleties or organisations are manned
by landlords, by money-lenders in
the willage and traders who have a
grip over the whole of the village
economy and the village peasants If
we think of co-operative farming mn
this pattern or condition of society, I
am sure that, however good our in-
tentions, they will not yield good re-
sults

It 1s for this reason that we behieve
that the first, major important task
of the Government 15 to see that land
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reforms are put through ag early as
possible and surplus lands distribu-
ted to landless labour

Last time, we were told that co-
operative farming had failed m all
countries The name of even Mr
Gomulka—whom Shr1 M R Masam
quotes quite often—has been brought
in and 1t was said that he has been
against co-operative farmung Here
15 his address to the 8th Plenary
Session of the Communist Party of
Poland on October 20, 19566 He
says

This great social idea of trans-
forming the production relations
in the countryside requires not
only State assistance in 1ts imple-
mentation It also requires a
great amount of explanatory work
and clarification to popularise the
importance of co-operative farm-
mng In order to bwld co-opera-
tive farms, we need creative and
progressive thinking, which 1s
the monopoly of no party and
no single man”

Therefore, 1t 13 not that he 15 aganst
co-operative farming It 1s that cer-
tain pre-conditions should be created,
both material and mental, for the
proper growth of co-operative farms

Again, 1n October 1958, when direc-
tions were given to the Party
*workers, 1t was said

“The quick and lasting growth
of agricultural production, the
application of modern technique,
the many-fold raise of labour
productivity, are possible only on
big, compact farms Such 1s the
way of advance throughout the
world”

Whether we like 1t or not, whether
one wishes 1t or not, that i1s the way
history is gomng to progress He says
this happens in a capitalist soctety
by taking the form of large agm-
cultural farms 1n the hands of lsnd-
lords to the detriment of the small
landholders, whereas in a socialist
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society, it should take a different
form. That form is—

“Our way lies in the voluntary
joining of peasant land to co-
operative farms, husbanding them
in various forms, according to
peasants’ will and adapted to
local conditions and needs”.

So we see now how people try to
quote in their own interests, to save
their own property or their own pro-
fits even persons in places where
they are trying to adopt forms and
methods. Of course, in & agpitalist
democracy they do not Dbelieve in
glving out the true facts of life as
they are from different countries,
I should only say that this deceipt
is not going to bamboozle people
who have come to think in terms of
land reforms, co-operative farming
end future progress.

As the bell has been rung, 1 would
only say one thing, and that is, that
simply because the ruling party has
accepted co-operative farming and
land legislation, to think it should
be smooth rumning is a very dan-
grous idea. Of course, we all know
people like Shri Ranga and Shri
M. R. Masani, depend on a certain
amount of acceptance of their thought
by certain big sections within the
ruling party. That, I think is the
danger now facing the country as a
whole. A warning has been given
in one of the articles in the Economic
Weekly:

“A great day has come, but the
fear whether it will happen or not
has been expressed”.

It is said:

“The unanimous vote on the
Nagpur Resolution should not
delude anyone into the belief
that the august assembly that
adopted it were all thirsting for
its implementation. There are in~
dications of considerable open
opposition. There was widespread

mental reservation.”
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Then it says:

“If left to themselves, some
State Governments may just
refuse to enact the necessary
legislation, or if they are enacted,
‘most of them will have enough
loopholes for the landlords to
mn.
Therefore, I appeal to the Govern-

operation to the higher stage
operative farming, in between trying
to develop the necessary cadre that
is essential and also trying to build
up the people’s role that is most
essential to implement either land re-
forms or co-operative farming.

Dr. Ram Subbag Singh: I am glad

topics of the day. 1 appreciate the
idea contained in his Resolution as
modified by our amendment. The
amendment which stands in the
names of several of my colleagues
and of myself reads:

“This House recommends that
during the next three years every
possible effort should be made to
organise service co-operatives all
over the country and to develop
the spirit of co-operation in
general so that co-operative farms
may be set up voluntarily by the
people concerned wherever condi-
tions are mature”.

We have heard enough gquotations
from foreign countries and I do not
want to tire the patience of the
House by quoting any more authority.
I simply want to take our friends to
the conditions which exist in our own
rural aress. There are three aspects
to our amendment. The first is that
during the coming three years, service
co-operatives should be organised
throughout the country and a climste
of co-operation should be created
among the peasants so that co-opera-
tive farming may be organised volun-
tarily whevever conditions are-
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But the chief aim of all these is
that we want to change our family
pattern of farming into co-operative
farming. Everyone of us knows how
this idea originated. This idea ori-
ginated because of the slow progress
in our agricultural production, or
rather due to the severe fall in pro-
duction in 1957-38. The fall was to
the tune of over 6 million tons. Agri-
cultural production went up only by
18-4 per cent over the figure of 1949-

Apart from this fall in production,
this idea also got force due to rise in
prices. Even today during Question
Hour, my hon. friend, Shri A M.
Thomas, said that they have fixed the
price of gram in Rajasthan at
Rs. 10°50, but they are, not m a
position to put any check on the price
of gram or dal in Delhi or anywhere
else. The same commodity is selling
at Rs. 30 or so in other markets. Dal
is selling at a still higher prices.

Therefore, because of these, people
started thinking that we should make
some change in our agricultural
pattern—due to fall in production and
rise in prices. Also because of the
maldistribution of our commodities,
it was thought that we should also
change the distributing agency. So
the idea of co-operative farming and
of State trading in foodgrains came
into being. I am sorry that though
these two ideus came into being long
ago, they have not yet received any
push, and the idea of State trading
is still in embryo—the scheme has
not yet been finalised.

Besides, the growth of our popula-
tion is very rapid. Every year our
population is increasing by about 8
million. So we have to import large
quantities of foodgrains from foreign
countries. Even last year, we had to
import about 8-17 millign tons which
cost us over Rs. 120 crores. All these
things are happening not because of
the fault of the peasants. Just like
Shri Patnaik I would like ta give
some credit to our peasants because it
is they who have succeeded in in-
creasing our agricultural production,
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whatever may be the quantum of in-
crease. I would also like to repudiate
the insinuation made against them
that they are not of a co-operative
mind, because those who say that
they are not trained in the spirit of
co-operation have not studied the
mind of the farmers.

After having seen this state of
affairs about production, prices,
population and import of foodgrains,
1 would like to say something about
the condition of agriculture in our
country. As was pointed out, our
farm sizes are very small and about
59:1 per cent of our farms are below
5 acres. Only 1'4 per cent of our
farms are above 30 acres. So, much
of the time and energy of the farmers
are wasted in taking their bullocks
or agricultural implements and other
things to the farms and again bring-
ing them back to their villages. This
wastage can be avoided if consolida-
tion of holdings is effected. Though
some State Governments like Bom-
bay, Punjab and also U.P. and some
others have undertaken this mes-
sure, still they have not been success-
ful in making any rapid advance and
only about 15 million or 18 million
acres of land have been consolidated.
This is a very small percentage.
Despite this, the pressure on land is
increasing every day not only because
of increase of population but also
because of elimination of cottage in-
dustry in the rural areas.

For instande, people who used to
live in mud houses or thatched or
tiled houses and persons who were
carrying on the business of tile-
making etc. are being compelled,
due to an increase in the standard of
life or due to certain other conditions
or due to increase in technology and
machines, to take to some sort of
farming which may be good or bad.
But, now, the only source of their
livelihood is to depend upon farms.
Therefore, despite consolidation, due
to increasing pressure on land, the
holdings are becoming more unecono-
mic and smaller.

If we go to the villages and see
them, we will find that at least the
small cultivators do their harvesting
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work or threshing operations—even
ploughing and levelling—on co-opera-
tive lines because they cannot
afford to have a good number of bul-
locks etc. Apart from that, it is
inherent in their system that they
should work on co-operative lines.
The fault is ours because our depart-
ments have not studied the co-ope-
rative form of work which exists
among our villagers. Had they
studied it, the present problems
would not have arisen,

Now, the point is that until and
unless we increase the fertility of the
s0il the farmers would be nowhere
and the country also would be no-
where, It would not be possible
for the farmer to increase the ferti-
lity of the B80il without proper
manuring, irrigation and other things
And, these things, canals and fertili-
ser factories cannot be constructed or
built by the farmers. They will have
to depend on big investment or better
organisation and that can only be
possible if Government or some better
organisations come to their rescue.

Therefore, I think, if they are or-
ganised on a co-operative basis that
problem could be solved. But, for
getting them organised on this basis,
it is necessary that a climate of co-
operation should be created; and that
could be created only when no indi-
vidual is left to have large means of
production, because, by having larger
means of production, one is in a posi-
tion to exploit another man’s labour.
In order to avoid that, ceiling is
necessary. It is also necessary that we
should end this exploitation not only
there but everywhere. The ceiling
should be put on means of production
and also on the means of distribution
by State activity such as State trad-
ing. But the challenge is not so much
to the farmers today because as I said
they are already to some extent hav-
ing some sort of co-operation. The
only thing required is to encourage
them. But the challenge is before the
Government because a better organisa-
tlon is needed—a better organisation
with miembership of persons who are
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known for their honesty and integrity
and efficiency. Without efficiency, it
may not be possible to cut much ice
and the Government should also make
up its mind that once we formulate
any policy, we must have a firm deter-
mination to implement it.
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The Minister of Finance (Shri
Morar}i Desai): It has been wrongly
reported. That is all I can say.

Mr. Deputy-Speaker: That has been
wrongly reported.

oft st : Wk 17 TH foded
R Gl

Shri Morarjl Desal: I onoly said that
some people say that this is so. I said,
“No.” 1 also said that democracy does
not depend entirely on co-operative
farming or co-operative things. But
co-operation must be certainly there
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to strengthen democracy, and demo-
cracy can be guaranteed only by co-
operation. That is all that T said.

ot woinlt : Fareew e, 4
% wig & fajew fear e wawr &Y
¥ ofoqrrerey @A ¥ i ol
woat e Pt 1 Y § g
sl I9W g, aed 7 gfe
ffr R e st A Y o &
*7 w7 ofier ¥ v warr dar
W T I KV {WT A& F AT |
wfr ®1 g fewm & s we
T T & 1 AT o fRe aeer
SRR LR SRR
AT WY AAIRT FIFTY FAT G
wredt, & I ¥ afoory weg ady
1 gR) & §19 & W v\@w a7 )y
Lac i A

Shri Jaganatha Rao (Koreput) Mr
Deputy-Speaker, Sir, my friend Shri
Patnatk 1 his resolution wants to
§we top priority to co~operative farm-
ing in the programme of land re-
forms and agricultural development
of the country I am afraid that co-
operative farmung cannot be taken
out of its context of land reforms
Land reforms occupy a special and
sgnificant place m our planned eco-
nomy, because they provide the
social, economic and mstitutional
framework for agricultural develop-
ment and because of the mfluence
they exert on the vast majonty ot
population The ambitious progrem-
me for industrial development en-
visaged :n the second Plan also
depend to a large extent on the sur-
pluses {0 be created by the Indian
agriculture to meet the steadily in-
creasing claims both on raw matenals
and food production Againsgt this
background, the objectives of land
reforms sre two-fold. Firstly, to re-
move such impediments upon agricul-
tural production as arise from the
character of the agraman structure,
and secondly, to create conditions for
evolving as speedily as possible an
433 (A1) LSD~—8
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agrarian economy with high, levels of
efficiency and productivity.

The two vital decisiony contained
i the Nagpur Congress resolution are,
a ceiling on land holdings and co-
operative joint farming That resoiu-
tion took mto account the fact that
milhions of landless people and hold-
ers of uneconomic holdings can-
not be rehabilitated on an indivadual
basts Therefore, the obvious alter-
native was co-operative joint farm-
ing

Co-operation, like any other insti-
tutional organigation, must first of ail
have a definite purpose and meet the
developmental needs They rhust also
adapt themselves to the economuc,
social and political situations, tem-
peramental and ideological characte-
ristic of the people

While co-operative jomnt farming is
a new technique of tackling economic
development, which brings about a
social change, the resolution has pro-
ceeded on a very cautious and flexi-
ble basis The most important part
of the Nagpur resolution 15 the
second part which says

“As a first step prior to the
institution of joint co-operative
farmung, service co-operatives
should be organised throughout
the country This stage might be
reached within a period of three
years Even within this period,
however whenever possible and
generally agreed to by the far.
mers, joint cultivation may be
started.”

Therefore, 1t is a cautious and flexi-
ble approach and 1t is not possible
to rush through co-operative joint
farming at .the outset.

The present food situation in the
country calls for 1mmediate action
If the programme of organising
service co-operatives 1g started in
every village in right earnest, i1t will
g0 & long way towards increasing the
agricultural production in the coun-
try While there 13 controversy m
the country about jommt co-operative
farming, all sections are agreed that
service co-operatives play a vital role
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in augmenting agricultural production
in the country. The Congress
Agrarian Reforms Committee in 1949
and the Planning Commission also
recommended that experiments in
co-operative farming should be start-
ed. However, much progress has not
been made, and this fact has been
taken into consderation when the
Nagpur Congress resolution was
passed. The Plannmmg Commission
wanted that at least 3,000 co-opera-
tive societies should be formed.
Much progress not having been made,
the resolution proceeded on a cau-
tious basis and said that as a first
step, service co-operatives should be
introduced in every village, so that
people will get accustomed to this
and ultimately, they will agree to
co-operative joint farming

This programme of service co-
operatives should be accepted by all
sections of thought Those who be-
lieve in co-operative joint farming
must agree to this because 1t 1s a first
step in that direction Those who are
opposed to joint co-operative farming
should also agree, because the service
co-operatives will result in increased
agricultural production and also 1n
.raising the standard of the people,
and eliminating unemployment.

Co-operative jowint farmung is only
the means or the first step, because
under the first and second Plans, the
ultimate objective laid down 1is co-
operative village management So, to
create this climate and feeling among-
st the villagers, we should go i1n a
phased manner. Then, we can be
sure of quick results Even the
Planning Commission expressed the
view that during the tramsition period
leading to the ultimate goal of co-
operative village management, in
every village lands will, be managed
in three different ways: there will be
some individual farmers cultivating
their lands; groups of farmers pooling
their lands into co-operative farming
units; some lands belonging to the
village community; and lands aveil-
able for settlement of landless people
During this transition period, there
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will be an individual sector, a volun-
tary co-operative sector and a com-
munity sector in every village. This
ultimately will lead to the establish-
ment of village co-operative manage-
ment.

The Planning Commssion under-
took a study of the working of the
various co-operative farms in Indm
and from their report you find that
defects Lke lack of spirit of co-oper-
auon amongst the members ot co-
operauve farming societies led to the
co-operatives being run more or less
m a bureaucratic manner like the
joint-stock companies, Again if there
1s a member owning 2 acres of land
and another owning 1 acre, the mem-
ber who owns 2 acres does not like
that the man owning only 1 acre
should get the same benefit, because
that 1 acre is not as fertile as his 2
acres of land Siumlarly, a man who
owns one acre of land thinks that by
mtroducing mmproved seeds and In-
tensive methods of cultivation he can
produce much more, or as much as
the one owning two acres of land
Then, we find that in the willages the
landless labour will get a share with-
out owning any share in the land.
But then there are several complexes
which have to be removed. People
have to be educated We must raise
the educational and cultural level of
the people. We must also give them
considerable experience so that they
can get accustomed to this co-opera-
tive way of life. To make these co~
operatives successful we must create
a cohesive force and sustaining faith
in them.

The objections raised by some
sections of the people to joint co-
operative farming are more or less
1deological It 1s said that introduc—
tion of co-operative joint farming is
the backdoor method of ushering in
communism. They are entirely mus-
taken. It 1s a purely voluntary
affair. We find that according to the
1951 census 70 per cent of the popu-
lation live on agriculture, out of
whom 19 per cent are landless and
48 per cent own lands ranging
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from 1 to 4 acres Now the unecono-
thic holdings can take advantage of
the services of the co-operatives
They will help them a great deal

It 1s also sad that co-operatives ir
the Eastern European countries have
resulted in poor production They
are again mustaken In those coun-
tries 1t 1s collective farming where
the mndividual has no freedom Fur-
ther, in those countries collective
farming is resorted to so that they
can raise maximum capital for n-
dustries and gam of industral labour,
whereas the main objective of co-
operative jomt farming here 1s to in-
crease the agricultural production and
also to raise the rural welfare of the
‘people

So, this bemng the background, I
am afggid the analogy which 1s re-
lied upon by the opponents to this
co-operative jont farmmg is not
correct This 1s a purely voluntary
affair and people who are capable of
cultivating thewr lands up to a certain
standard are left out for the present
The hon Member, Shr1 Ranga, has
referred to peasant proprietors They
can stay out Nobody compels them
to jon

Mr. Deputy-Speaker: Order, order
Why should there be so much of mn-
coherent voices when we are discus-
sing co-operation?

Shri Jaganatha Rao: So, my sub-
mussion 1s that co-operative jont
farming here 1s purely voluntary
without any measure of force or
coercion To create the proper ch-
mate 1n the country, in the masses,
that co-operative jomt farming 1s to
their advantage, the Nagpur Resolu-
tion says that 1t should be introduced
in a phased manner Therefore, the
Resolution of my hon frnend, Shm
Patnaik, which seeks to give top
priority to it, I submut, 1s not feasi-
ble, and so I oppose that resolution
On the other hand, the amendment of
Dr Ram Subhag Singh meets the
need of the hour

Shri P. R. Patel: Mr Deputy-
Speaker, it has been stated by my
hon frniend, Dr Ram Subhag Singh,
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that we are resorting to co-operative
farming because we want massg pro-
duction, because the prices are souring
high and because there 1s much
burden on lgnd But if we go
through the statistics, in our country
in 1955-56 the cultivable waste
lands are 542 crores of acres,
and fallow lands are 5 97 croreacres
That means that 11 crore acres which
can be cultivated are not cultivated
Whose fault 1s this? It 15 not for me
to say But we have not given full
care to cultivation and agriculturists
at large of the country

17 hrs.

I would quote another figure The
total crop area in 1955-56 was 36 33
crore acres Out of this only 31 98
crore acres were under cultivation
That means that about 5 crore acres
were not cultivated even though that
was under the crop area

Then, another argument 1s put for-
ward that there are so many labourers
m the rural area What to do with
them? The general idea 18 to giwve
them land That 1dea 1s, land to the
landless I would give some figures
for that also In our country ownmer-
cultivators are 167 3 million, tenant-
cultivators are 31 6 million and culti-
vating labourers are 44 8 million, that
1s about 12 6 per cent of the whole
population I would ask @ question,
that 15, whether farmung requires any
labour or not? If a factory requires
labour, farming also requires labour
and if we elimunate labour then how
farming*1s going to be done? That 18
also a measure to be considered But
I do not go imnto at

Then, another point has been put
forward and that g that it 1s only the
co-operatives that will give more
yield As the time 1s very short I
would read some passages First, I
would read a passage from the Report
of the Indian Delegation to Chmna on
Agrarian Co-operatives I read a
passage on page 9 of the Report In
villages in China, so highly spoken of,
the Report says

“There was no source of pure
water supply 1n the villages Many
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and the water supply was conta-
munated ”

This s the condition of the willagers
in China, with high ideals and what-
ever talks we may hear today! Then
1t further states

“Every farmly in the co-opera-
tive had been allotted a small
plot of land close to their house
for vegetable cultivation If there
wag no suitable land near the
house, a piece of land 1n the flelds
close to the/village site was given
This appeared to be the general
system 1n all the co-operatives
These plots were very caretully
and mtensively cultivated and 1t
wag a treat to see many of them
growing a rich crop of vegetables”

What does it show®? It shows one
thing It shows that individual farm-
ing yields more This shows another
thing, that, 1f there 1s attachment to
land, naturally that also helps in more
production However, I would say
to hon Members that we cannot just
mmitate Chma I wil] leave it to our
friends here to think over that We
have to follow democratic methods
and we should follow the best thing
that could be done in this country

Then, I would like to refer to a
small passage from the Report of the
Indian Co-operative Delegation to
USSR and Czechoslovakia It states
as follows on page 385

“Private plots are available
even on State farms In certann
mnstances the private income 1s as
high as 50 per cent of the total
income of a person from the col-
lective ”

If a man joins the Collective farm-
mg and whatever he gets for all the
labour from a plot allotted to him, he
gets 50 per cent of the income that he
gets from this Collective farm It has
been stated here that whatever is
produced there in private farms is
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allowed fo be sold at whatever price
they can obtain, while here our policy
13 quite the reverse We do not like
that farmers should get more. But
in Russia, whatever yields they could
sell in the market after giving to the
State its fixed share at a fixed price
and they can fetch any price and there
18 no limit We are talking of celing
here We do not say that farmers
should get more from the ylelds

Then, I would like to refer to the
experience of Yugoslawia 1 would
only read a few lmes about this
because I have very little time at my
disposal There 1s an article written
py Pasko Romac, a Communst—I
thunk a well-informed Communist than
any of my hon friends sitting here m
this House (Interruptions), They
also ntroduced co-operative farming
The result was that the yield went
down instead of getting more The
experience of Yugoslavia will help us
because 1t shows to us that Co-opera-
tive farming does not increase produc-
tion but, on the contrary, 1t decreases
production So, they gave over lands
to ;ndivaiduals That created mitiative
in the farmers That helps to achieve
more and more production I will only
read one line from the article It wall
help us

Mr Deputy-Speaker: Only two
nunutes more

shri P. B Patel: I will read a few
lines only from this article by Paske
Romac He says

“Production, as a matter of fact,
greatly fell and did not leave any
surplus for marketing The society
mvested large funds m these co-
operatives, but they did not bring
results ”

So, a more elastic system has {0 be
found which would appeal more to
mnereasing production In 1953, the
Yugoslav Government passed the
regulation on the reorganisation of the
peasants’ working co-operatives The
basis of this regulation was that peas-
ants were free to remamn in or leave
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the peasants’ working co-operatives.
The resuit of the passing of this regu-
lation was that the majority of the
co-operatives disintegrated, since the
peasants withdrew their membership
from the co-operatives. The land was
returned to the peasants, and they
began agaimn to work as indivadual
producers So, this 18 the experience
of a satellite country of Russia. I
would just read out a Iine about the
experience of Poland Very recently,
there was a meeting of the -third
Congress of the Polish United Wor-
kers' Communist Party at Warsaw.
Their experience 1s ag follows

‘“The party and Government
will not act on the advice of those
dogmatists who would likke to
speed up the development of co-
operative farmmng with the help
of administrative measures, with-
out taking into account the degree
of consciousness of the peasant
masses or the need to protect the
country from a regression in agri-
cultural production similar to that
which we experienced between
1951 and 1953

And the result was

“The Polish communists will
continue to place their main hopes
upon the so-called ‘middle peas-
ant’ who owns less than the fixed
lim:t of 20 hectares (approximate-
ly 50 acres) ”

So, they also bade good-bye to co-
operative farmung and turned to indi-
vidual farming, or famly farming

Mr. Deputy-Speaker: The hon
Member should conclude now

Shri P. R. Patel: I would not take
more than a minute It is said that
production increases because of co-
operative farmung But I would
submit that this 1s not a correct state-
ment I would just read out a line
from the book Induan Agriculture in
Brief published by the Minmistry of
Agriculture, Government of India
There, at page 34, we find....

Mr. Deputy-Spesker: He might just
give the reference oaly.

Shri P, R. Patel: At page 38 of the
book, we find that mn Chma the
paddy yield per acre was 2,387 Ibs,
while 1n US.A 1t was 3,030 1bs; 1m
Russ:a, 1t wag 1,918 1bs  So, you wall
be pleased to see from thus that the
production in America is more than
what 1t 13 m Russia and i;n China or
in other countries

Pandit K. C. Sharma (Hapur). The
temperature 18 different

Shri P, B, Patel: That is so m
wheat, maize and other things also

1718 hrs
[Mr SpEAKER 1n the Chair]

So, so far ag the figures etc are
concerned, they show clearly whether
co-operation will increase production
or not But certamnly there 15 one
thing, that 1s, that 1t will kill demo-
cracy, I have no doubt regarding this

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
®Nehru):’Mr Speaker, Sir, I should
lIike to express my gratification at the
fact that the hon Member has brought
this resolution before this House I
should like to express also my pecu-
lhar satisfaction that this subject of
co-operation and co-operative farming
has met, to a smal] extent, with rather
aggressive and wvirulent opposition
from some people, some Members in
this House and some people outside,
because 1t would have been a pity if
a move of this kind should have been
quetly and unthinkingly accepted
without considering all the conse-
quences of it  Therefore, the person
most to be congratulated is the hon
Member who is not here.

Shrl U. C. Patnatk: I am here

Shri Jawaharial Nehru: No, I was
not referring to the hon Member Shri
Patnsik, but to another hon Member
who 1s not here, and who had opposed
this 1dea with a weslth of rhetorical
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vituperation which is perhaps unparal-
lelle}i in this House. §

I welcome this because we want this
subject to be understood, to be treated
as a hve subject as it is, and not
sccepted as many things are willy
nilly and then aliowed to be passed
by.

I must confess, though, that 1 have
not been quite able to understand
still, m spite of the strength of langu-
age used sometimes on the other side,
the rationale or the logic or the
reasonableness or the science of the
opposition to this. I can understand,
of course, an unreasoned passion,
prejudice, a difficulty to comprehend
something which you are not used to,
apprehension, fear of everything new
That, of course, one always has to
meet with whenever there 15 any kind
of step forward, but the attempt to
argue and reason about this has not
been understood by me because in
spite of every effort I have not fol-
lowed that argument

What are we after> You can put 1t
in any way you hke. We are after,
well, broadly speaking, raising the
standards of our people, increasing our
production, organising or reorganising
our agrarian economy, So thaﬁt can
yield better results and brm better
results for the people mdulg::\g in it
and for the country. We after
having higher forms of social
organisation; we are after
having a social orgamsation which
helps 1n realising the social objectives
that we have in view. There are so
many ways of approaching this ques-
tion These are positive approaches
Let us examine the negative approach,
and 1t 18 only the negative approach
that applies to hon Members who
oppose this idea

The negative approach 1s: do not do
it, it 1s dangerous, people will not like
it, there will be trouble; and some-
fimes, it is even said that it will
lessen, lower production. Well, of
course, if any step that we take lessens
production, not suddenly but basically,
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then it is a wrong step. It i not a
matter for argument. If anything s
done which basically lowers our pro-
duction, yield per acre, it is a

step, because, obviously, we are am-
ing at higher production, and one
reason, among others, why we com-
mend the co-operative method is te
increase production., If one wants to
argue on that subject, one should
argue on the basis of facts, figures
etc, and present a scientific argument.
There 18 no good my making a state-
ment, and an hon. Member contradict-
ing that statement.

Nevertheless, 1 want this House to
consider for 8 minute the negative
aspects of it. If we do not do it, then
what do we do about our agrarian
economy and agriculture—that is, if
we leave 1t in the small tiny patches,
tiny holdings, the poor farmers strug-
gling hard to eke out a poor subsisa
tence, some a lttle better, some a
little worse, but all really on a level
of just eking out their subsistence; a
bad harvest comes and they are
knocked on the head

Now, 1t 1s conceivable that with a
great deal of help from the State, or
otherwise, the yleld might go up a
little—by better seeds, better this,
better that, slightly better technigues,
although hon. Member Shri Vajpayee
does not seem to like any better tech-
niques because that might be mecha-
nisation. If you use a better plough,
it may be mechanisation. I do not
know at what stage mechanisation
comes In,

Shri Vajpayee: I am opposed to
tractors, to the use of tractors.

Shri Jawaharial Nehru: I see. I do
not know if the hon. Member is
opposed to a big tractor or a small
tractor, or all tractors “T'ractor’ is a
vague word There are tractors
almost as big as halt the size of this
House; there are tractors as small as a
tiny car—just an overgrown plough

.19 a tractor.



8397 Resolytion re:

So I am not entering into that argu-
ment. But it is worth considering
what’ all this leads to. What is the
negative aspect? Leaving things as
they are, I submit, leads to the inevi-
table conclusion that you want to
petrify the poverty of the peasants and
the poverty of this country I say
there 1s no escape from that conclu-
sion, leaving things as they are. Of
course, it may be that this process may
take a little longer for them to go
under, but most of them hve at the
wverge.

Therefore, the first thing that we
have to decide 1s that we cannot leave
things as they are. Or, if you like to
put it this way, we are just not going
to admit or accept the fact of Indian
poverty continuing or the poverty of
our agricultural classes continuing.
And if Shri Masant’s views are accept-
ed, whatever may happen to the cities
or industries—they may advance or
not—one thing is certain, that the
Indian peasant remains poor and
‘becomes poorer and poorer, with his
small patch of land, and he just never
gets out of this morass of poverty

Now that 1s a conclusion which, I
am quite certain, nobody will think-
ingly accept; they may unthinkingly—
some hon Members apparently do—
but thmkingly they will not accept,
because we all want progress

Now, therefore, the negative aspect
has to be ruled out The positive
aspect has to be put there, the positive
aspect of increasing our food produc-
tion, of reforming our agrarian eco-
nomy and all that. How? Now, I do
not mean to say that there is only one
particular way of doing it—I mean
one rigid way—although the broad
approach may be more or less the
same

Also consider this While we may
compare conditions in Russia or China
or Yugoslavia or Poland or America
and we should profit by them—I see
absolutely no reason why we should
not profit by something that has been

[ %
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done in America or China or Russia
or Poland or Yugoslavia—I just do
not understand this kind of apprehen-
sion and fear that we may do some-
thing that has been done in China and
that may-lead us to perdition I do
not accept the basic philosophy, if I
may use the word, of China at present;
it 1s up to them to do what they like,
and 1t is up to me to do what I like,
as I do not accept the basic philosophy
of any other countries. But I do
accept the fact that if a country does
something well, I should profit by it
and learn from 1t and copy it, if neces-
sary, whether 1t 1s America or China
or Russia or Poland or any other
country

But having sad that, it 18 also
equally important to remember that
anything that we do should fit in wath
conditions mn India We have to
evolve our own pohicies, profiting by
the experience of the rest of the
world Again, 1n evolving our policies,
there 1s a major cons:deration, that is,
however good some kind af social
progress might be, ultimately social
progress comes from certain objective
conditions existing m that area, in that
country where we are doing that The
best of theoretical approaches will not
fit in if the objective conditions are
not ready for it. All these factors
have to be borne in mind

Now, I have not a shadow of
doubt—I say so with respect to those
who may disagree with me—that co-
operatives are the right approach, that
co-operative farmmng 1s the right
objective to aim at The only criti-
cism that might be a valid criticism—
I do not say it is—is, how far our
objective conditions in all the parts of
India are suited for that at the present
moment? Might be. Or one may
say—and rightly say—‘'You cannot
have thig kind of thing which requires
a good deal of treining, without any
trained persons to do it; you cannot
simply pass a law and expect things
to happen’ Now, these are right
approaches and right criticisms which
we can answer or remedy or do away
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with by training people or by creating
those objective conditions. That is a
different matter. That is the scientific
approach to the problem. It is not
good enough just to say that co-
operative farming or co-operatives are
unsuited or something new or some-
thing agamnst the gemus of the Indian
people, something agamnst the lack of
genius of the Indian farmer—call 1t
whatever you hke—and, therefore, you
must not have them That, of course,
has no meaning That 1s an unscienti-
flc approach And, if you accept that,
you accept remamning sunk in poverty
all the time because you can never go
ahead without doing something new

On the other hand, 1t would not be
correct to say that co-operative farm-
ng 18 good and, therefore, have 1t
everywhere tomorrow, because, that, I
think, ig difficult I agree with Shn
Patnaik that 1t would not be practi-*
cable for me to say something which
I cannot do In domng that I have to
prepare the ground, I have to prepare
the people’s minds, I have to win them
over

And, there 1s the question—I think
Shr1 Va)payee referred to 1t with some
force of voluntariness or not That
too i3 an odd question It 1s an odd
question so long as our Constitution,
as 1t 15 today, remamns in this coun-
try If the Constitution 1s broken
down and changed, I do not know
what wil] happen I cannot guarantee
then But, s0 long as the Constitution
is here,—a democratic Constitution,
—, these fears and apprehensions
are unfounded But, I would go
further than that It 1s difficult—I
would say almost impossible 1n Indian
conditions, certainly impossible, else-
where it is hardly possible—to bring
about this kind of change-over over
a wide country by methods of com-
pulsion You cannot You can pass a
law in a sense; but you have to get
people to work that law and get people
in hundreds and millions to work that
law Otherwise, you do not succeed
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even if you are prepared to have a
measure of compulsion.

And yet it seems to me quite
absurd to say that one farmer
can hold up the whole village and can
prevent that whole village from go-
ing ahead I do not accept that posi~
tion I want to make 1t perfectly
clear If you accept that position there
will be no law passed by this Parlia-
ment or by a village panchayat or by
the wvillage co-operative; 1t is mmpos-
sible If the village co-operative wants
to do something and one man says,
‘No, I veto it’, the vallage co-operative
becomes helpless No co-operative can
function like that, no panchayat can
function like that, no legislature can
function Democracy does not mean
that each person can hold up the rest
of the communmty So, fundamental-
ly, this thing can only come by a
widespread general acceptance of 1it,
some enthusiastic acceptance of it, if
you hke, rather passive acceptance,
but acceptance

Then again Shra1 Va)payee talked
about pressures being exercised and
among them, I believe, he mentioned-
Oh, you stop water and this and that.
I want to make 1t perfectly clear that
if we consider a policy a right policy,
we shall give every incentive 1mn
favour of that policy Not a question
of pressure Yes, 1t would be a wrong
pressure to cut off water I do not
mean that kind of thing, but, of
course, other incentives just as today
we give or try to give incentives to the
good farmer who grows more end
give prizes or awards and take him
for Bharat darshan or a tour all round,
whatever you like That 18 a:differ-
ent matter We giwve him incentives
For a right policy we have to do it.
Are we to give incentives for sloth
for the lazy farmer, the bad farmer,
the backward farmer or to a person
who just refuses to change even
though the world may change? Surely,
we are gomng to gwve incentives
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. Sari P, R, Patel: Will it not be dis-.
erimination if some preference is given
to one type of farmer?

Shri Jawaharial Nehru: It will be
discrimination We wall exercise this
discrimunation every time for better
work ] Discrimination 1s given to the
better worker by better wages He
produces more and we give hum better
wages Discrimination 1s allowed to
the better farmer because, of course,
he produces more. That 13 a type of
incentive that you do always give In
fact, I should like that type of discri-
mination somehow to be applied to all
our factories and farms and plants and
even government services But, 1t 18
difficult in government service because
1n government service everything goes
by time-scale and time-scale rather
suppresses

I put 1t to this House that we had
rather shightly lost ourselves in think-
ing about these questions, if I may
say so, 1n a rather wrong way I say
s0 with all respect What has Yugo-
slayia done” What has some other
country done?” We ask whether this
1s democracy or not Of course we
should profit by what Yugoslawia,
Russia, China or America or England
or Germany has done That 18 a diff~
erent matter We are trying to mea-
sure these questions by yardsticks
which really may be useful occasion-
ally, but which have no great rele-
vance today We ought to consider
the conditions in India We have to
consider how to achieve our objective
What 1s the best way? When I say
conditions 1n India, 1t means not only
the agricultural conditions but the peo-
ple of India too—the farmer and
everything comes into the picture I
have no doubt theoretically—let us
take the theorefical part of 1t—co-~
operation, co-operative working 1s good
n every single department of human
activity, except perhaps high artistic
effort vocationally and that 1s a diff-
erent thing Even there co-operation
13 good But I can understand the
mndividual creative artist You cannot
produce a book by co-operation The
individual writer writes a book or a
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poem or whatever it may be. Leaving
such artistic actwvity, m every other
activity, co-operation 1s the batter
method There can be no doubt about
it 1n theory You may raise difficul-
ties that m practice people may not
accept 1t Let us meet that pomt.
But 1t 15 a better way of hife and 1n
fact 1t is an 1nevitable way of Lfe
when you hve in crowded communi-
ties It 1s all right that in a sparsely
populated country, people have large
farms hving apart from each other If
you go to the Vedic age, when there
was much more land than the people
presumably the land tenure system
was then suited to that time when
there was vast land and forest area 1
a relatively small population You
cannot create conditions of the Vedic
age 1 terms of the population in India
today It was one hundred times less
or more than one hundred times less
than today and it grows apace The
problem has changed Because the
problem has changed you cannot, even
for that reason, apply the old methods
of dealing with 3t There 18 no other
way I say with some confidence that
there 1s no other way except the cé-
operative way Now, co-operation can
be of many types There are the ser-
vice co-operatives and they too can
be of many types There 13 the joint
cultivation type and they too are of
several types

Now agaiwn, there was the old idea
of the separate farm There 1s noth-
ing bad 1n 1t but 1t 18 good enough only
when the people are few and the land
i1s much Or else, you conceive of the
landlord system or the jagirdari
systm where a person has a big farm
and can profit by 1t and large numbers
are held as serfs m that farm If you
reject that, as you must, the alter-
native 1s, if you have too many people
and too little land to give each of them
an adequate quantity of land, what
are you to do?—a little square or
patch of land to each mdividual liv-
ing a terribly hard life and getting
hardly anything at the end of it and
the population increasing and making
that problem more and morg difiowit?
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“There 18 no solution that way  That
is accepted

The solytion les only in two ways

One 35 co-operation and ultimately co-
operative farming and the second 1s
drawing people away from the land
into industries—whether that industry
1s big, middle or small 13 another
matter A fact which 1s rather um-
que 1n the hustory of our country and
which no doubt many hon Members
of this House know 1s the ratio of
agricultural and urban population in
India and how 1t has varied In every
country of Europe, so far as I know,
in most of the industriahised countries
of Europe throughout the 19th century,
the urban population went up By
urban’ 1 mean particularly, the popu-
lation engaged 1n ndustry It went
up and up The agnicultural popula-
tion went down somewhere to %5 50
60 40 somewhele somewhere 40 60 and
so on In America, of course, the agr-
cultural population i1s much less Pro-
portionately India 1s one of the very
few countries—I do not know the
figures relating to other countries—
where throughout the 19th century and
right up to a part of the 20th century
the rural population went up and up
at the cost of the urban population
where m spite of the fact that great
cities hike Calcutta and Bombay were
built up the total urban population
went down and down

What does that mean? Lack of op-
portumties of work, lack of industral
activities, and everybody for lack of
that falling back on the land and be-
coming a burden on the land The
land was not empty The land was
full, and more and more people came
That 1s the basic cause of India’s po-
verty the burden on land So we have
to take away people and gmive them
occupation By ‘taking away’ 1 do
not mean bring them to Calcutta o:
Bombay and leave them there, but have
industrial activities there, whether st
be small industry, big industry, cot-
tage industry, whatever you like That
13 one aspect of it
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. The other aspect is the co~opsrative
approach to land problem I submit,
Sir, this 15 the logical, scientific and
reasonable approach to it.  Further,
apart from that, it helps you in the
other objective you have; that is to
Say, we have tv raise primaruy the
production from land Now, it goes
without much argument—surely, 1t
should be obvious—that, given other
things being equal, with better techni-
que, with better methods, production
18 more That 1s the lesson all over
the world that you can learn from it
To say that primitive tools or bhad
technique will give you more seems
to be on the face of 1t contradictory

Now, better techniques cannot be
utilised on small patches of land
It 15 difficult It 1s possible for a big
farmer with a very big farm of hund-
reds and hundreds of acres to use
better techniques When you are not
having that you have to come back
to small farms, small holdings You
cannot utilise better techniques there
I am not for a moment talking about
tractors Not that I am opposed *to
tractors but I do not think that trac-
tor, 1n present conditions 1n India can
be used on a mass scale It may be
used and 1t should be used I am not
thinking of tractors but I am think-
ing nevertheless in terms of better
tools and better techmques They
cannot be utihised on small patches of
land First of all, the small, poor
agriculturist has no resources at all
Secondly, he has no mental tramning
background to do 1t He just can’t do
1t Therefore, in order to use these
techniques you have to have larger
areas

For my part I do not want the
area to be too large for other reasons
not connected with this, although a
larger area will give more production
I have no doubt, for instance, if I may
say so, that a State farm of 1000 acres,
10,000 acres or 20,000 acres will yield
good results

Shri P R Patel' In Rajasthan thev
failed
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shri Jawabarial Nehrn In
Rajasthan® I am grateful to the hon
Member for reminding me In
Rajasthan the most wonderful results
are being achieved today—amazing
results 1 am gomng to see 1t m the
next week In about four days tume
I am visiting that place They only
had 5000 acres, and the crops there,
I am told by people who have seen
them, are just astonishung A normal-
ly 4 £t high crop 1s 10 £t high there

! Shri P. R Patel: This information
was given mn the Assembly there

Shri Jawaharial Nehru: Crops do
not grow in the Assembly, crops grow
in the flelds

But I say, 1 do not recommend that
1 am not recommending that, except
that I think, we should have State
farms—few or more 1s a different
matter We are not suggesting that
as the normal pattern of agricultural
economy, not because 1t does not pro-
duce more but because there are other
human factors involved and many
things which we do not accept But 1
do think where possible, without dis-
turbance to the people there, state
farms can be created, they should be
created—a few such farms—for a
variety of reasons, for greater experi-
mentation and greater production
which will come to the States, I car
not say as a reserve, but to meet 2
contingency But that 1s by the way
We are aiming at an agrarian econompy
by having small farms co-operativelv
organised oh the village basis, because
1 would rather that the area was not
too big, for, I do not think co-opera-
tion functions successfully if it 15 too
big Co-operation 1s essentially the
1dea of a big family becoming bigger
and bigger

And here, may I, with all respect
put an aspect before this House, and
especially before the hon Member
Shr: Vajpayee® What is a large Hindu
famly except a co-operative” A large
Hindu family mdulging in jomnt culti-
vation, what 1s it except a co-opera-
tive for that area? It is It functions
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now Just enlarge that idea of jomnt
farming and make the whole viliage
wto a famuly It is just a slight en-
largement of that :dea There i3 noth-
ing novel about 1it, nothing very revo-
lutionary about 1t

I do not want that to go beyond a
village or two villages i1f you like,
because, otherwise, that very intimate
factor 1s lost, the knowledge of each
other Strangers come in and people
do not know one another Then
two things may happen One is,
the officcal may come in there
and 1 want, as far as possible,
not to have official intrusion Secondly,
a few clever people i1n that group of
big willages may become bosses there
and may exploit others Of course,
there 1s always that danger in every
democratic institution But there 1t
15 But 1n a small village where peo-
ple know each other, the sense of
knowledge of almost famly relation
ship 1s still there Therefore, they
know who the knaves are and who
the good people are More or less
they can pull together and quarrei
together and still carry on This 1s
the idea That 1s, a village, or ma,
be two wvillages 1if one village 1s too
small a unit will form a co-operative
unit, and these umils forming ten to
12 units, will become a union of co-
operatives for economic purposes and
for various things A small unit may
not be capable of producing results or
may not be wholly viable But the
union 1s viable It can hélp them
That 1s the approach to this question,
and 1if they can undertake joint culti-
vation, well and good They can do
so tomorrow well and good But I
do not ask them to do so because 1
realise good as )omnt cultivation 1s,
vou grow Into 1t It cannot be im-
poscd You have to learn 1t and learn
the psycho of it, and learn the
practice of

So far as practice 1s concerned, 1
think 1t 1s of the utmost importance
that from now onwards we shou'd
train peopl large numbers of peo-
ple; 1t will never succeed unless they
are tramned co operators and training
means, the Central Government and
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the State Governments and the Coma-
munity Development movement, all
should undertake this task m its
varwus stages and degrees First,
there should be some--nof too many
but a fairly hmited number—high-
class, trained people who are really
experts in it, and whom we tram
We may have special classes, in our
agricultural colleges, rural institutes
and other places That 1s to say, every
State should have a handful of people,
with complete knowledge and exver-
lence The next stage 1s, people of a
good deal of experience, not with that
much standard, but still The next
stage 1s of courst the Panchs and the
Surpanchs who should be given some
training in it by the co-operatives, by
the Community Development move-
ment, etc, s0, that there should be
a large base of some tramning, a little
higher base of more adequate training
and the top with really very high-class
training That 18 essential

The other part which, I said, 1s the
psychological part, grows and wall
grow 1if they start mn two ways bid
they start with service co-operatives
and work 1t, and work 1t to a success,
the next step 1s the smaller step for
them It s not I who decide or Parha-
ment that decides The service co-
operative decides They decide it-
I do not come mto the picture at all
If they want some help from us, we
should try to give it They will decide
at ultimately by their own expericnce
in the service co-operatives as well as
by seeing how they are functioning m
the joint cultivation areas The farmer
goes more by example than by
theory These are the stages that I
see

I accept, I am convinced that for a

variety of reasons jomnt tivation 1s
desirable for greater production,
greater cohesion and a progressive

removal of class distinctions It 15 an
important thing This 1s the psycho-
logical part of it. You change gra-
dually, not suddenly, the whole social
fabric of the village in that way A
co-operative functioning like this, a
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panchayat and all these village orga-
nisations, should build up the real
democratic basis of our society.
Whether you look at it from thas larger
framework of going towards a social
structure which 15 more in consanance
with the ideals which you are‘miming
at, more m consonance with real demo-
cracy as well ag a more productive
structure and gradually leading up to
raising the peasantry and the farmers
to a higher level of life, whichever
way you look at 1it, it is desirable My
saymng so does hot mean that 1t 1s
simple and easy It means each step
following the other, it means hard
work, millions of people being ap-
proached It means also not too rigid
an approach A broad outlook may
be clear enough, but 1n 1ts application,
1t shoyld not be ngid

I am not an expert, but 1n a huge
country hike India, I do not like any
rigid approach which must apply to
every bit of India Sometimes the
approach you may make to a wheat-
growing area may not be the same as
the approach to a rice-growing area
Conditions are different and the ap-
proach will have to be adapted to the
conditions Let not the approach be
too ri;md It should be flexible and,
mevitably, there will have to be
stages ‘The first stage, broadly speak-
ng, 1s the service co-operatives, multi-
service cooperatives There too, I do
not wish to be rigid about it The
next stage 1s jJoint cultivation societies,
not suddenly overnight all over the
country, gradually, the service c¢o-
operatives will become joint cultiva-
tion societies There will be a period
when you can see both functioning
and there will be better experience

In theory, I would submit to the
House, there can be no doubt that
jomnt cultivation is better, more pro-
fitable and better from the social point
of view, from the point of view of
greater production and bringing higher
technjques A fair amount of land
that is often wasted today in boun-
daries and other things can be culti-
vated and that raises the income of
that area
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Of course, the House will remember
that we have said that the ownership
of the land will continue. Some peo-
ple say that this is either a ruse or
even if we mean it, we will not be
able to stick by it. I do not know;
how can I say about the future? This
concept of ownership is'a peculiar
concept which has changed through-
out the ages. The House knows
Acharya Vinoba Bhave thinks there
should be no ownership of land at all.
There it is; I respect it and I should
be very happy indeed if that was so.
But I do not think it can be so today.
1 do not reject it at all, but I do not
think it is feasible today and therefore,
I do not press for it. But this idea
‘of ownership itself is an incorporeal
thing, almost an invisible thing.
Suppose there is a very big zamindari
and a limited liability company with
shares. The man owns 10 per cent

_ of the land. But he cannot say. “this
particular bit of land is mine”. He
owns 10 per cent of the larger area;
the ownership is solid enough. He
gets the dividends, or whateves i¢ is.
8o, ownership remains and ownership
tends to become that. Today land of
eourse, is only terribly important in
countries which are industrially back-
ward. It is somewhat important every-
where, but it is more important in in-
dustrially backward communities. But
wherever industry goes ahead owner-
ship becomes scrips and shares,
ownership becomes credit, an invisible
thing. A man with credit can raise
almost any amount to start industries,
do this and that and sometimes
to bamboozle people; but that is
a different matter. The whole
concept of ownership is changing
and yet we are sticking to owner-
ship by sitting on a square yard
of land and being proud that “this
square yard is mine and nobody can
take it”, Even there it goes, as com-
munal life goes—not “communal” in
the Indian sense of the word, limited
sense. In the cities there used to be
roads privately owned, bridges pri-
wvately owned, all kinds of things. Now
a rosd has become a public, municipal
property, a bridge has become munici-
pal or public property, public utilities

and so on. Railways and so many
things have become public property.
The idea of private ownership changes
and the public and the individual
benefit by it. So, this changing
saciety changes its ideals about these
basic forms of ownership. That will
happen. One should not be afraid of
it. In fact, one should welcome that,
provided it leads to the objectives that
we are aiming at.

Of course, all this that I have said
just now has really no relation to this
petty, limited problem of cultivation
or joint cultivation. That is a limited
problem and that can be justified,
quite apart from other sociai ap-
proaches. I have said this because I
find a certain note, even on those who
approve of this a certain note, some
times of apology, sometimes of appre-
hension “Oh, let us experimeat, let us
see what happens”. I just don’t ur.der-
stand it. Experiment what witn? We
have been experimenting on 'and for
the last 20,000 years or 10,000 or
whatever the period may be. Land
is a place where experiments have
been taking place more than <n any-
thing else; modern industry is a new
thing. Land has been experimented
upon by everyone for thousands of
years. And does anybody imagine
that the starting of co-operatives.
or joint cultivation is a dangerous
experiment which may lead to all
kinds of harmful consequences? I
just don’t understand this business.
Of course, we have experimented
with various forms; all social
forms are experimented, experi-
mented in the sense from one to a
higher form. The object is that we
should not remain where we remain
and, worse still, to go down. Well, it
is experimenting in the wrong direc~
tion.

So, 1 submit that in whatever way
you look at this problem, you are
driven to this conclusioa thst our
-future lies in a co-operative approach,
{1 would add, a co-operaiive approach
not in the land only but in the indus-
try also. For the moment, we are
dealing with land. The co-cperative
approach has to be prepared for,



8411 Resolution re:

{Shri Jawaharial Nehru]

worked for, trained for. We start, it
we go by stages, rapid stages I hope,
but, nevertheless, stages. And that
is why I would myself veature to
support the amendment put forward
by my colleague Dr. Ram Sabheg
Singh. Not that I have aay objectyon
to the main Resolution. Only 1 wout
to make 1t a practical appioach. I
should like the main Rcsolution if i3
could be effected as rapidly as
possible. I shall welcome 1t But, for
the moment, a practica! approach :s
given jp, Dr. Ram Subhag Singh's reso-
lution.

On®Mhing more Shri Patraik smd
something about a Parhamentary
committee or commission being

appownted to study this question. I do
not know; 1 do not myself understand
how that will be profitable at this
stage Maybe, at some stage 1t will
be useful We are studying 1 1n all
manner of fields—the Planning Com-
mission studies 1t, the All India Con-
gress Committee has got rather high
power sub-committees studying 1t and
mn a sense, the Co-operative Move-
ment, of course, 18 studying it. And
many Members of Parliament have
their own commttees, Party commit-
tees and others. Certainly, let us study
1t 1n that informal way But I do not
think 1t will be any good for a formal
commuttee to study it and try to find
out as to what has happened and, if
1 may refer to Shri Patnaik's speech,
what Mr. Darling said some time
ago. It 1is totally immaterial as to
what Darling said or did not say or
did or did not do—Darling’s work 1s of
the past whichis of no interest to me—
or what faults we committed 1n the
past. Of course, we have commtted
faults during the British time and
during the subsequent time. The past
is all right where 1t is. Let it remain
there. We have to do with the
present and more s0 with the future.

Shri Sinhasan Singh: About ceiling,
whether land on which co-operation 1s
to begin will be carved out from
bigger landholders®> About ceilings,
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he has himself given in the Second
Planning Commission’s Report that
certamn types of land will be exempted
from ceilings, that 1s, plantations, big
farms, sugarcane companies farms and
all these farms will be exempted.

Shri Jawaharlal Nehru: I have not
quite understood the hon. Member's
question except that I have heard the
word ‘ceilling’ several times

Shri Sinhasan Singh: The Report of
the Second Planning Commission has
exempted certain lands from ceilings.
They are big orchards, farms, sugar-
cane farms etc

Shri Jawaharlal Nehru: I cannot
answer that at length here. I accept
entirely the proposal to have ceilings
on land In fact, all this is rather
correlated Ceiling, co-operatives,
state trading are all correlated and
should be looked at as a common pic-
ture State trading will be com-~
pletely successful with co-operatives.
Without that, 1t will succeed 1n some
measure but not that completely

The hon Member referred to the
Second Plan and to some exemptions
of ceiling I cannot say yes or no to
a question like that. There may be
some exemptions One has to exa-
mine them The exemption may
change from time to time. The whole
1dea of exemption give there was that
we were S0 anxious so that food pro-
duction might not suffer and we did
not wish to touch real good farms
which were producing a lot for the
time being. It is a temporary phase.

Shri U C Patnaik: May I know
from the hon. Prime Minister as to
what are his reactions to the proposal
made by some hon. Members in their
amendments that side by side with
service co-operatives in Government
lands, reclaimed lands and bhoodan
lands higher types of co-operative
farming be tried urgently and imme-
diately?
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Shri Jawaharial Nehru: Yeb, Sir
Wherever they can be tnied they
should be tried Undoubtedly, 1n new
lands reclaimed we mught try it In
bhoodan lands certaialy it should be
tried. In fact, wherever possible, it
should be tried

Shri U. C Patnaik: As the hon
Prime Minister has commended
amendment No 7, may I draw his

attention to another amendment
which 1ncorporates the same thing
with some additional suggestions,

namely, the amendment by Shri1 Radha
Charan Sharma and Shr1 Pahadia and
another hon friend The first para-
graph 1s the same as that of amend-
ment No 7 but it has added a few
other valuable suggestions which are
now accepted by the hon Prime
Minister What are his reactions to
amendment No 10? I would per-
sonally agree to that amendment be-
cause 1t has some additional concrete
suggestion

Shri Jawaharlal Nehru: I have just
read amendment No 10 There are
some parts 1n 1t to which I  would
not lhike to commit myself For
mstance, the part about traming ade-
quate cadres of officials 1s all right,
start co-operative farms m Gramdan
villages—I think 1t should be a right
thing but 1t 1s not for me to say, it
1s for Acharya Vinoba to say as to
what 1s going to happen to Gramdan
villages, 1t 1s not right for me,
Dandakaranya 1s a very special place
for refugees and to say start co-
operatives there, well there are
Jungles there, there 1s no land and 1t
will not be feasible Therefore, as
drafted, 1 am afraid, I cannot accept
it although in the main I agree with
1t

Mr Speaker: May I call upon the
hon. Member who moved the Resolu-
tion to reply”

Shri Braj Raj Singh (Firozabad)
We have agreed to sit up to 7 PM

Mr. Speaker: Who has agreed® We
have not agreed I understand there
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was @ suggestion but there has been
no deciston Again and again, 1t has
been our experience that even in cases
of important subjects coming up, hon
Members refused to speak and re-
fused to be in their benches, except
for one or two hon Members who
spoke That has been the experience

An Hon. Member: Today we have
sufficient Members m the House

Mr. Speaker: Mr
speak

Patnaitk may

Shri U. C. Patnalk: Mr Speaker,
Sir, ] am grateful to the House and to
the Members of the Treasury Benches
and to the Leader of the Hause for
the interest that they have evinced
m this subject and also for the weight
that they have attached to 1t It 1s
really a welcome thing, Sir that, the
Nagpur Resolution which has evoked
so much of controversy in this land,
has now been reoriented in this House
in a very realistic manner which will
be acceptable to the whole country
As regards the amendments that have
been given, I agree with the hon
Leader of the House that amend-
ment No 7 given by Dr Ram Subhag
Singh to the House 1s the least con-
troversial and 1t could be accepted by
everybody I personally would have
gone a little further to agree to (a),
(b) and (c) of amendment No 10,
because they gave certain positive
suggestions—not merely a sort of
general thesis—but posiive sugges-
tions for improving the organisation,
because, today, the most 1mporant
thing 1s to improve the organisation
in such a manner that it inures the
benefit of co-operatives and to the
development of agriculture As the
Prime Minister has stated, they are
all very good suggestions but he
would not commut himself to any of
them I would personally suggest
that he might consider at least giving
directives to the Ministries and the
Btate Governments about the points
raised in (a), (b) and (c¢) of Amend-
ment No 10 This may be communi-
cated for acceptance, along with other
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suggestions made on the flioor of the
House, so that the new experiment
may be crowned wath success

I am very happy to agree to amend-
ment No 7 I hope the whole coun-
try will try to make this experiment
a success I hope that Government
also will try to have the co-operation
of one and all, co-operation of the
departments inter se, co-operation
between the Centre and the States,
and between the Government and
the public, so that ultimately
this great movement will be a
great success 1 will only add, Sir,
that we will try to do this with the
least possible foreign assistance We
will do 1t by pooling our national re-
sources—human as well as material—
so that Co-operative farming becomes
a success, with the help of one and
all Thank you

Mr. Speaker: I shall put Dr Ram
Subhag Singh’s amendment to the vote
of the House

"The Question 18

“That for the original Resolu-
tion, the following be substituted,
namely —

Thigs House recommends that dur-
ing the next three years every
possible effort should be made
to organise Service Co-
operatives all over the country
and to develop the spinit of
co-operation in general so
that Co-operative Farms may
be set up voluntarily by the
people concerned wherever
conditions are mature”

The motion was adopted

ment of Commuitiee of

Members of Parliament to

enquire into malpractices
in foreign exchange

Mr. Spuker:' The amendment 1is
carmed All the other amendments
are barred Now, Mr V P Nayar

1805 hrs.

RESOLUTION RE APPOINTMENT
OF COMMITTEE OF MEMBERS
OF PARLIAMENT TO ENQUIRE
INTO MALAPRACTICES IN
FOREIGN EXCHANGE.

Shri V P Nayar (Qulon) I beg to
move

“This House 1s of opimion that
i view of undisclosed foreign ex- °
change held by various industria-
lists and others, a Commuttee con-
sisting of Members of Parliament
be appointed to enquire mnto and
report on the measures which
ought to be taken with a view to
effectively eradicate malpractices
mn foreign exchange”

Mr Speaker: Resolution moved

“This House 1s of opinion that
i view of undisciosed foreign ex-
change held by various industria-
lists and others, a Committee con-
sisting of Members of Parliament
be eppointed to enquire into and
report on the measures which
ought to be taken with a view to
effectively eradicate malpractices
mn foreign exchange”

The hon Member may continue on
the next day

18.08 hrs.
The Lok Sabha then adjourned till

Eleven of the clock on Monday, March
30, 1959/Chastra 9, 1881 (Sska)





